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parable d.... Aoticlpated pe' capita 10-
comes mi.ht be mlsleadlol .nd, tbere(ore, 
area ot attempted. 

(bl DIsparities 10 lacomes betweeo 
dJrferent Slates are, to lome elltent, 
Inevitable because o( the variations 10 
phy.lco·leoBraphlcal, soclo-economlc and 
historical factors. Plans are formulaled to 
(acllliale tbe IOclo-economlc development 
or Sla"l and reduce disparIties In Incomes 
amoaB reglonl. Tbelr Impaci on economic 
Irowtb, however, varies from State to State 
due to dJrfereaces in conditloas prevalllnB In 
each SI.te. 

AtCODeI for Promotion for Clerks 10 tbe 
Army Or4 •• ace Corps 

960S. SHRI A. K. GOPALAN : 
SHRI GANESH GHOSH I 
SHRIC.K.CHAKRAPANI: 
SHRI BHAGABAN DAS I 

Will the Mlaisler of DEFENCE be 
plcasad to sta Ie ; 

(a) whether there are about 2400 Clerks 
In Ihe Army Ordoance Corps who have 
been It.lnallnl al LDC. for the last " to 
20 years because there are 00 aveaues of 
promotioo for tbem ; 

(b) wbelher Goveroment have receIved 
any represeota 1100 from lhose ~ ' l  

reprdlal Iheir lad plllbt ; and 

(c) if 10, whelher the Governmeot 
proposa to take aoy steps to amellorale 
Ihelr pllBht 7 

THE MINISTER. OP DE PENCE AND 
STEEL AND HEAVY ENGINERING 
lSHRI SWARAN SINGH) ; (8) The total 
number or Lower Dlvlaloo Clerks In the 
Army Ordaance Corps, who reached the 
mallimum of Ihelr scale of pay for the 1.lt 
IS to 20 years, Is .hout 100. 

(b) aDd (c). Represeat.tloal were 
NCelved. Afler detailed ellamloatlon, 
the rallo of UDC: LDC wu Increased 
(rom 3: 8 to of : 8 and tbe ratio o( 
Supervisors 10 Clerks 10 tbe Ordnaoce 
Depoll was also llberaUsed with l~t from 
1.12.1969. 10 view of lhole receot orden, 
Government dn not propo., to take .oy 
rurhter steps In tbls reprd II presaot, 

9606. SHRI S. S. KOTHARI: Will 
the Mlalster o( FORBIGN TRADB be 
pleased 10 st.le I 

(a)lhe reasons why the small consumen 
have not receivcd adequ:lte quota or nylon 
yarn Imported by S. T. C.; 

(b) Ihe sleps STC. is taklnl to 
eliminate black markellnB In Nyloa yara I 
and 

(c) whelher STC propose to Import 
more Nylon yam Immediately 10 creale 
burrer stock to ellmioale market nuctuallons 
and evolve a proper dislrlbutlon system 
on 100maBe basIs 10 as 10 CDsure thai all 
consumers, particularly small coosumers, 
receive adequate quota of raw materials 7 

THE MINISTBR OP FOREIGN 
TRADE (SHRI B. R. BHAGAT) I la) 
Imporled nylon yarn Is allotted by the 
STC 10 Ihe (.onsumers' Associations 
nglslered with It on a unIform basIs In 
accordance with I he prescrIbed pattern of 
distributIon. The allotment to indIvidual 
consuminl ualts Is made by Ihe 
Associations. 

(b) Does nol arise. 

(c) S. T. C. Is Importing additional 
quantitIes of nylon, for dlstrlbUllon on 
aClual user basIs,  to Ihe extent conaldered 
necessary 10 maIntaIn prIce. at a reasooable 
level afler lakinl Into considerarlon Ihe 
various relevant factors, such as awllabillty 
or nylon yam In Ihe past, the Increase In 
the production of nylon yarn and olher 
amUk fibres/yarn, etc. S. T. C. allacalos 
imported nylon to Ihe Consume,.' Assocla· 
tlons realslerod with It on loomaBe basis. 

12.17Itrl. 

BUSINESS OP THE HOUSE 

MR. SPEAKER: About Ilem No. 10, 
WI have rlxed I dlecusslon on the lituatlon 
arlsinl oul of Ihe recent communal dlSlur-
banen In the country tllli .fternoon. But 
thl Home Mloislo, Is 11\ today .nd he is 
ruonlnl Ilmperalure. The ollter MiDisier 
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I. t.bere. There I. alreldy a discuillion 
flMd on Teleopoa In tbe olber House. It 
Is ruooloa for tbe wbole day IIIId he w\ll be 
there. 

SOME HON. MEMBERS rose-

DR. RAM SUBHAG SINGH (Bulllr) : 
This II sucb an Imponant discussion. It 
cannol be PUI orr. It should be Ihe coa-
cern of Ihe GoverDJDeal to maintain law 
aad order. The eatire Government Is rei-
possible. Let Ibe Prime Minister take 
cbarle of It. 

SHRI RANGA (Srikakulam) I II Is 
DOl only Ihe special coacern of Ihe Home 
Minister but also of Ibe Prime Mlnl'ter. 
One or tho olher Ihould be capable of 
liylnl tbe reply on bebalf of Ibe Govern-
meat. II was 10 .ult the conyenience of Ihe 
Government that some bow or olher It came 
to be delayed by Iwo days. I do aOI Ihlak 
It will be proper on our part to alree to 
your proposillon thaI we sbould haye It 
poslponed. Therefore, whatever happens 
on tbat side, Ihe Goyernment Is there and 
we would like to have a dlscuulon today. 
Let tbe Government slale wbat tbey wlsb 
to state. 

SHRI BAL RAJ MADHOK (Soutb 
Delbl) : Thll discussion has to be Initialed 
by Shrl Vajpayee. He Is here today and 
be will aot be hire tomorrow aad the day 
after. Tberefore, It Is yery Imponant tbat 
the dllCUlsion Is held  loday. Secondly, Ibo 
Home MIDlster yesterday, whUe lpeaklol to 
tbe CoDlultallve Committee, made cer'ala 
remarks whleb be should aot bave made. 
When lho discussion wal JOin, io be held 
bere, he Ibould not have &aId all Ihal there. 
He bas lpoken there In purely communal 
tenD.. It bas Il'ade the Iituatloa worse. 
II I. better he Is aol bere. Let Ibe Primo 
Mlnllter reply to Ihe dllCllll\oa. Tbis dis-
cussion must be beld today. 

8HRI 8. M. BANERIEB (KUlpur): 
I would only IIY tbal we are Inlere,ted tbat 
Mr. ChaYIIII Ibould be hire durloa lbe dl •• 
cusslon. If Shrl Vajpa,. i. DOl free to-
morrow ud the clay arter, let the dlscuuloa 
be held oa Moaday. 

SHal ItANWAR LAL GUPTA (Deihl 
Sadar): Tbls dJlCIIIIIon lIIould be beld to-

day. It sbould not be poslponed. It Is a 
very uranl mailer and It sbould be dfscuss-
loday. 

SH1U S. M. BANERIEB: Let Ibo 
Home Minlsler be here. The Home MInis· 
ter has made a slatemenl In Ibo olher 
House. Wo baye read It. We want Iho 
Home Mlnl"er 10 be here durin, Ihe dis-
cussion 10 bere our yleWi. II Is no use to 
bave a discussion today in Ihe absence of 
lbe Home Minl"er only  because somebody 
wantl to rebut Ihe charlCs whlcb were 
levelled a,ainst a particular parly In the 
otber House. The poinl Is, we have post· 
poned dlscussloas ICyeral times. Our aames 
are also Ibere ; my name Is tbere. I am 
ODO of tbose who want the Home Minister 
to be bere. BUI beaveDl are  nol lolnl 10 
fall If It i, postponed by a day. (Interrup· 
tions). 

SHRI EBRAHIM SULAIMAN SAlT 
(Kozhikode) I The rloll are spread In, to 
Thaoa and Kalyan, The mailer I. yery 
aerlous. Somclbln, should be done imme-
diately. It "aooOI be unoecellarlly pro· 
100ICd. 

SHal JVOTIRMOY BASU (Diamond 
Harbour): Sir, Ihis I. not a'mamoolt' 
dlscussloa. II I. a yery Imporlant and 
urICnt dlscustJon. Bill, at lbe samo dme 
we take note of the faci Ihal Mr. Chayan 
Is III. 10 CUI be Is nOI ril t('morrow, lboo 
wo cu blye somebodyel.. from tbo 
Gllyernment 10 be proaent dllrlol the dll' 
CusslOD. Tbe discussion musl be had at 
tbe lalelt by tomorrow. 

SHRI S. K. TAPURIAH (PoIli) I Wbat 
II tbe IUlranlCl tbll he wltl recoyer by 
tomorrow 7 Tbl. I. CODal vance with Ibe 
rulln. P.rty. 

SHRI HEM BARUA (Manpldal) I W. 
are ¥Ory unbappy 10 hear ...... 

SHRI S. M. BANBRIBB: lir, 00 a 
polot of order. I have ,rest ."cellon for 
boo Member, Shrl Tapu,lah. He Is 100 
yoaoa. HI uld 'connl_'. Whal I, Ihis 
C I ~  , HI. Party It conol viOl wltb 
Ibe murderen of the mlnorlly community. 
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SHRI JYOTIRMOY BASU II Is an 
R58·lana Sangb coolpllacy for murdering 
mlDority communities In Ihe country. 

SHRI RANJBBT SINGH (Khalllabad) : 
It Is utter noosonse. 

SHRI HBM BARUA : Sir, we are 
aorry to hear that the hoo Home Minister 
Is III. We pray Ihat he may recover as 
lOOn as possible. 

Si r, there are aome IIruesome detail s 
about tbls Incident. Therofore. we waDt 
to dlacUII this incident If possible to-day 
and the Prime Minister can reply. We 
would like the Home Minister to be pre50nt 
because It Is very vital to the whole luci-
dent. He knows a lot about the incident. 
Therefore. we would like him to be present, 
but, at the same lime since he Is ill and is 
unable to be present, let us have the Prime 
Minister reply to It. 

SHRI THIRUMALA RAO (Kaklnada): 
What Is the attitude of the Government? 
Others are quarrelling about it without 
knOWing their views. 

.,. ~ If'" '"".. ~ ll \  
1fIIfe1' ~l l  "{fiJ; tTII fllf .. ~ l  ~  

l ~ it ,,, ~~ anit ~ ~ ~ '~T~ l ~t 

~ «;r ~n  m ~ t. ~ i ~ 1ft mr-
~ ... ~ i'CI'fm it ~ .. r 'i T ~  CAi 
~ n ~ ... ~ ~  l ~ .. ~ ~  I 

THE MINISTER OF PARLIAMEN. 
TARY AFFAIRS, AND SHIPPING a: 
TRANSPORT (SHRI RAGHU RAMAIAH): 
In the fint place Dobody uDderrates the 
Importance of the Issue aDd the necessity 
for an urgent discussion, That Is why, yes-
terday as .000 aa the matter wal meDtioned 
the Home MIDlster was too ready to have 
the dlscu"lon to·day. But, unfortunately ... 

SH RI RAMGA I He lOt It poslponed 
till to-day. 

SHRI RAGHU RAMAIAH • Please 
let me say something. UDfortunately, he 

haa fallea III. A. aome hoo friends pointed 
out, tbe Home Mlalster bad been ta &bat 
area and be knows the Incldeat Intimately. 
and I am sure what we want I. Dot a mere 
academic discussion but a thoroulh discu-
ssion (/lIterruption,l. So, I would IUgest 
I would like Mr. Vajpayee to be bere and 
we do Dot want to iocoaveoleoce anybody-
let it be aDY day clDvenlent to all. 

SHRI S. K. TAPURIAH I Old Mr. 
DlneRh Slnlh 10 to Cambodia before mak-
inl the statement 7 What has a visit of a 
Minister to do with statement or dlscussloD 
In the Hou,e ? 

SHRI BAL RAJ MADHOK : UrleDt 
matters .:anDot be postponed. This Is aD' 
urgent maller, 

DR. RAM SUBHAG SINGH I Commu-
nal riot Is spreading like wild fire iD ever.y 
coroer of Maharashtra and therefore this 
discussion should lIot be delayed further. 

MR. SPEAKER I I think Home Minis. 
ter should be there. As the first Item t ~ 

the Question Hour we will take this up 
tomorrow  and then anything else after 
that • 

AN HON. MEMBER I If he does Dol 
come? 

MR. SPEAKER 
lake It up. 

Even then, we '1'11\ 

SHRI RANGA : We protest alalDst 
your decision. Because of your IDtervco-
tion II could not be taken up. You were 
nol good enough 10 live us permlssloD to 
move our Adjournment MotloD. PlellN 
exeure me Sir. You are following a pro-
coedure which Is entirely wronl; It is ellt-
raordinary and unjust. 

SHRI BAL RAJ MADHOK : The 
Opposition has moved an AdjowDment Mo-
tion and you should have protecled Ihe 
rllbl of Ibe Opposition. Why did he make 
Ibal IrrespoDslble slatemenl In Ibal comml· 
ttee meellnl yesterday' 

SHRI RANGA : Why do you live us 
all the trouble to .expreu our l~ at all 
when you are Imposlag your will. DO us 7 
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MR. SPE 6,KF.R I It Is not your will 
only; I have to see others' will also. 

SHRI RANOA ; You afterward. stick 
to your owo point. You cannot go on mak-
Ing your own observallons In your own way. 

SHRI S. K. TAPURIAH: Today Mr. 
Chavan is nol well. But, will you allow Ihls 
l' ~slon tomorrow if he Is stili ill and 
absent? 

MR. SPEAKER: At least ~ will he 
able to @Ive notice to one of Ihe Home 
Ministers and I am going to ask the olher 
Home Minister. 

SHRI BAL RAJ MADHOK : Lei Ihe 
Prime Minister be there when this h taken 
up lomorrow. Let her reply. It h her policies 
which are making rials all over the country. 
We hold her responsible for all t ~  riots. 

SHRI S. A. DANGE (Bombay C~nl l 

South) :  I want 10 make a submission. 
What is more imporlant is not an immediate 
discussion. We want Ihe Home Minlsler and 
the Oovernment of India to take steps to 
send military forctS there because the police 
are nol l~ to check the whole thlna. We 
know Ihe Incident Is being crealed by the 
Jan Sangh, Swatantra alliance. 

SHRI BAL RAJ MADHOK: No Jan 
Sangh at all. It i. these communists and 
this Oovernment which Is responsible for 
all Ihe rlols to gel Muslim voles In the 
elections. They are making Muslims sacri-
ficial loats to gel muslim votes in Ihe 
elections. We charge this Government and 
these communists. They are playing with 
fire. They are playing with the lives of the 
Muslims and deliberately riots are bdnl 
created. this Is our charge. 

wt tPl; ~ l);1:<f: ~ m T ~

i ~lli~ it l T~~~ lIil~ l ~T ~ I ...... 
~  ...... 
MR. SPEAKER I Immediately afler the 

Question Hour tomorrow, will you ask Mr. 
Chavan to allend to the debate if he Is all 
right? In his absence, SUPPOCI temperature 
still continues lomorrow, Ihe otber Home 
Minister should be available. 

SHRI RAGHU RAMAIAH I Yes, Sir, 
tbal will be dODe. 

12.29 hrs. 

QUESTION OF PRIVILEOE AGAINST 
THE NORTHERN INDlA PATRIKA, 

ALLAHABAD 

MR. SPEAKER I On the 281h April, 
1970, Shrl J yotlrmoy Buu had raised a 
QuestioD of privilege In resp.cl or a DeWS 
report pubtlshed In the Northern lndia 
Patrika, A lIahabad, dated the lst April, 
1970, allegedly misreport ina the proceedlnl! 
of the House. I had then Informed the 
House thai the Editor of Ihe Northern 
India Patrika had been asked by a leller 
10 stale what he bad to say In tbo 
maUer. 

I have now received a leuer. dated the 
29th April, 1970. from the Resident Editor 
of tbe Northern India Patrika Allahabad, 
which reads inter-alia a. follollls :-

"We beg 10 assure the Hon'blc 
member of the ParliameDt that we 
bad absolulely no intention or desire 
10 mislead our readers and/or dama,e 
Ihe Image of the parly to which the 
Hon'ble Member beloDI! or In aDy 
way 10 cast aspersions, whalsoever, 
on the Hon'bl. Member. 

In the ~ l coune of publica-
tion of the newspaper we get reports 
from the agencies, namely, P.T.1. and 
U.N. I Our attempt Is to live the 
publicity of Ihe reporl of the proceed-
ings of the Parllamenl as rar 81 
possible. However, we have our 
limitations In rellard to the apace 
available to us on a particular day. 
The neWS item In Question printed In 
the paper, was received thro"lIh tbe 
Dews agenry and we had aho sent to 
lhe press a 'U'11mary of tho speech 
delivered by Shrl Jyotlrmoy Basu. 

However, before the "final make 
up of the page It wa, found necessary 
10 shorteD Ihe mailer as the space 
available was nOI surficlenl to accom-
modate Ih e report sent to the prcu. 
CooseQuODtly, In Ihe final make up 
or the palle some porlloD. had to be 
hurriedly taken out which Included 
tho portion of the speech or Shr. 
Jyotinnoy BaSil. This was done 


